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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 13.08.2021 (FRIDAY) 

     COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
   

In the Court of Hon’ble Mr. Justice A.I.S. Cheema, the Officiating Chairperson and Hon’ble Dr. Alok Srivastava, 

Member (Technical) 
   

  For Directions 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App (AT) 

(Ins) No. 711 of 

2019 

 

Sushila Lakhotia. 

Vs. 

Zeal Developers Pvt. Ltd. 
 

 

Aman Anand  Radhika Goel 

2.  Comp. App (AT) 

(Ins) No. 726 of 

2019 

 

Continental Piling & Excavation Pvt Ltd. 

Vs. 

Capacit’e Infraprojects Ltd. 

 

Saurabh Seth  Rishi Bhanahar 

 

  For Admission (Fresh Cases) 

3.  Comp. App. (AT) 

(Ins) No. 576 of 

2021 

 

Wadhwa Rubber 

Vs. 

Bandex Packaging Pvt. Ltd. 

 

Kunal Madan  

4.  Comp. App. (AT) 

(Ins) No. 585 of 

2021 
 

 

Hardwin Construction Pvt. Ltd. 

Vs. 

ONGC Petro Additions Ltd. 
 

Jayendra Shah Akshat Khare 

5.  Comp. App. (AT) 

(Ins) No. 586 of 

2021 
 

 

Rahul Khilnaani & Anr. 

Vs. 

Atul Kumar Jain 

Anubhav Gupta Ashish Makhija 

 

  For Hearing 

6.  Comp. App (AT) 

No. 191 of 2019 
 

Part Heard 
 

D. Aravindakshan. 

Vs. 

Agastya Bio Pharm India Ltd & Ors. 

 

D. Aravindakshan K.S. Mahadevan 

7.  Comp. App. (AT) 

No. 287 of 2019 

& I.A. No. 3313  

of 2019 
 

Part Heard 
 
 

Mahendra G. Wadhwani  

Vs. 

Reed Relays & Electronics India Ltd. & 

Ors. 

Vipul Ganda  Delep Goswami-R1 

Abhishek Baid 

Pradip Das-R2 

Pawan Jabakh 
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  For Admission (After Notice) 

8.  Comp. App. (AT) 

(Ins) No. 37 of 

2021 

 

IDBI Bank Ltd. 

Vs. 

Sudip Bhattacharya 

Liquidator of Tag Offshore Ltd. 
 

 
 

Anshuj Dhingra  Dhrupad Vaghani  

Amir Arsiwala 

9.  Comp. App. (AT) 

(Ins) No. 494 of 

2021 

 

(With Defects) 

Radius Infratel Pvt. Ltd. 

Through The Liquidator 

Arvind Garg 

Vs. 

Jaiprakash Associates Ltd. & Ors. 

 

Aditya Dewan Vishal Gupta 

Tenzen Tashi Negi 

Debolina Roy-R1 

 

   

 

 

 

  Copy to: - 

                                                                                By order of Hon’ble Officiating Chairperson 
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